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Purehase of Wheal in 
Madhya Pradesh 

964. J Shri Birendra Bahador 
l Shrl R. S. Pandey: 

Will the Minister of FOOd aad 
cAgrlen1tnre be pleased to state: 

(a) whether Goverrunent of 
Madhya Pradesh ha ve asked the 

..central Government to make arrange-
ments also for the purchase of 
wheat in Madhya Pradesh on Cen-
ral account as in the case vf rice; 

(b) if so, what decision the Cen-
. tral Government have taken in thu 
matter; and 

(c) what will be the pattern of 
: ·such arrangern.ents? 

The Depaty Minister in the M.IJIi&. 
try of Food and Agriculture (Shri 
A. M. Thomas): (a) Yes, Sir. 

(b) and (c). The matter is under-
,discussion with the Madhya Pradesh 
<Government. 

Tinuaelveli-Kanyalr.umari BaUwa:r 
LIB. 

t6'7. Shri Muthiah: Will the IolirW-
ter of Railways be pleased to state: 

(a) whether the Tirunelveli-Kan-
yakumari Railway line will be 
opened during the Third Five Year 
Plan period; and 

(b) if not, the reasons therefor! 

The Deputy Minister In the MIa-
istry of Railways (Shri S. V. Ram&-
lIWamy): (a) No. Sir. 

(b) The proposal is not included 
in the Railway's programme of cons-
truction for the Third Five Year 
Plan. 

12 hI'S. 

PAPERS LAID ON THE TABr.. 

AUDIT REPORT AND APPROPRIATION Ac-
COUNTS OF DEFENCE SERVICES 

The Minister of Finanee (Shri 
Morarjl Desai): Sir, I beg to jay on 
the Table a coPy each of the follow-
ing papers:-

(i) (a) Audit Repori, Defence 
Services, 1963 under arti-
cle 151 (1) of the Consti-
tution. 

[Placed in Library, See No. LT-
990/63]. 

(b) Appropriation Accounts 
of the Defence Services 
for the year 1961-62 and 
Commercial Appendix 
thereto. 

[l?1aced in Library. See No. LT-
991/63]. 

Oil (a) Audit Report, Posts and 
Telegraphs, 1963, undesr 
article 151 (1) of the 
Constitution. 

[Placi'd in Library, See No. LT-
992/63]. 

(b) Appropriation Account&, 
Posts and Telegraphs, 
1961-62. 

[Placed in Library. See No. LT-9931 
63J. 




